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[T, 5. RW/PAT/NH-727AA/MOTIHARI/LA/2023-24/3D]
g T, ATeE

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 19th March, 2026

S.0. 1426(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highway, S.0O. 2325(E) Dated:26 May 2025 published in Gazette of India, Extraordinary, Part I, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for building (widening/two lane with paved shoulder/four laning etc.), maintenance,
management and operation of NH727AA in the stretch of land from Km. 26.6 to Km. 29.2 in the village(s) namely-
Rampur Barhan, Tiwaripatti Taluk- Tamkuhiraj in the district of Kushinagar in the state of UTTAR PRADESH

And whereas the substance of the said notification has been published in “Dainik Jagran (Hindi)” dated
26/12/2025 , “Amar Ujala (Hindi)” dated 26/12/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH727AA in the
stretch of land from Km. 26.6 to Km. 29.2 in the district of Kushinagar in the state of UTTAR PRADESH

|State: UTTAR PRADESH ||District: Kushinagar |
SI. || Survey/Plot || Type of Land || Nature of Land Area Name of Land Owner/Interested Person
No.|| Number (in
Hectares)
gl 2 s 4 sl : |

|Taluk: Tamkuhiraj |

|Village: Rampur Barhan |

1 ||6774 Private Agriculture 0.0287||Chandradev
6774
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2 6775 Private Agriculture 0.0991(|Prahlad, Fagu, Ramprasad, Horil S/o Shivraj,
Budhiram S/o Raghunandan. Bujhan. Shankar S/o
Jaduni, Ramanand S/o Amika, Gaya S/o Amika
6775

3 ||6776 Private Agriculture 0.2556||Bachcha, Munsi S/o Lorika, Srimati Bhojiya Devi
W/o Surya
6776

4 6777 Private Agriculture 0.0724||Hardev S/o Dasai, Iswarchand, Ashok S/o
Buunnilal, Jitan, Vitan S/o bandhu, Budhiram S/o
Manager, Sant S/o Chaturgan
6777

5 |[|6778 Private Agriculture 0.1615|[Harihar, Madan S/o Rajkumar
6778

6 6779 Private Agriculture 0.001(|Ismahmad. Israiyal, Islam, Gulmahamd,
Janumahmad S/o Hukumat
6779

7 6787 Private Agriculture 0.023||Gamma, Khalil, Gaffur, Rahim S/o0 Mainuddin
6787

8 (6788 Private Agriculture 0.1576|[Makhmul, Haji
6788

9 ||6789 Private Agriculture 0.1336||Gauar, Jhagru
6789

10 ({6790 Private Agriculture 0.4697||Kishuni, Garib, Sudama S/o Tapsi, Bijayi, Fenku,
Nanhu, Jogindra S/o0 Mahabir, Paras S/o Gokhula,
Ramnath S/o Nawrangi, Vipat S/o Gharbharan
6790

11 ({6791 Private Agriculture 0.0254||[Khudin, Mirhasan S/o Dipraj, Kashi, Suraj S/o
Janki, mohan, Salamat, Bandi, Fulena, Chhotelal
S/o Bolar,Nagina S/o Manager, Ramsewak S/o
Lagan, Birbal, Tufani, Shivpujan, Uma S/o Dukhi
6791

12 ||6794 Private Agriculture 0.104(|Singaldeep, Harendra, Mustak S/o Mangal
6794

13 ||6796 Private Agriculture 0.0787||[Khedaru S/o Fagu
6796

14 1|6820 Private Agriculture 0.0316||Kaushlya Devi W/o Kashi
6820

15 ||6821 Private Agriculture 0.113|{[Musmat Tetari W/o Ishak
6821

16 (/6822 Private Agriculture 0.0429||Gauar, Jhagru
6822

17 (/6823 Private Agriculture 0.0229||Matar, Idrish, Samsuddin, Makdum, Yasin S/o
Dadhu, Hisamat S/o Raiyesh
6823

18 ||6825 Private Agriculture 0.0851]|Village Assembly (Matruk)
6825

19 ||6826 Private Agriculture 0.1486||Harihar S/o Rajkumar
6826

20 |(6827 Private Agriculture 0.0216||Alihasan S/o0 Rahamn
6827
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21

6828

Private

Agriculture

0.1371

Musmat W/o Ishak
6828

22

6829

Government

Road

0.0632

Government of Uttar Pradesh
6829

23

6830

Private

Agriculture

0.0619

Maheshwar, Rajendra, Sri Niwas S/o Ramdas
6830

24

6831

Private

Agriculture

0.0039

Gothul S/o Bhikhari
6831

25

6832

Private

Agriculture

0.3631

Village Assembly (Matruk)
6832

26

6833

Private

Agriculture

1.124

Keshaw S/o Mahanth, Raghunath S/o Rampati,
Ramanad S/o Muneshar and Harikishun, Ramu,
Parabhu Ramawadh S/o Shayamand, Laxmi,
Chhathu S/o Pyayag, Shivlochan, Banjar

6833

Village: Tiwaripat

ti

27

1362

Private

Agriculture

0.109

Devnarayan, Jay, Binod, Ram Bilash S/o
Vindhyachal, Munna, Kishor S/o Hiralal, Smt.
Bhagiya S/o Hiralal, Suresh, Naresh S/o Ram
Narayan, Dilip, Tuntun S/o Rama, Indresha Devi
'W/0o Rama

1362

28

1363

Private

Agriculture

0.0163

Kharur (Government)
1363

29

1370

Private

Agriculture

0.17

Chhabila, Chandrawali S/o Nathuni
1370

30

1371

Private

Banjar/Temple

0.2281

Laxmidas Chela S/o Ramsnehi Das
1371

31

1372

Private

Mandir

0.0913

Laxmidas Chela S/o Ramsnehi Das
1372

32

1373

Private

Laxmidas
Mandir

0.0553

Laxmidas Chela S/o Ramsnehi Das
1373

33

1374

Private

Agriculture

0.0657

Rambali s/o Ritbaran, Smt. W/o Prahalad,
Shankar S/o Kalicharan, Vitandi S/o Ramlal,
Mahngu S/o Guli, Rudal S/o Guli, Amarjit,
Mohan, S/o Khobhari, Ramchandra, Ram Sundar,
Sudama, Ram pravesh S/o Jagarnath, Fulmati
Devi W/o Jagarnath, Motilal, Chhotelal S/o Dasai
1374

34

1375

Private

Agriculture

0.0275

Rambali s/o Ritbaran, Smt. W/o Prahalad,
Shankar S/o Kalicharan, Vitandi S/o Ramlal,
Mahngu S/o Guli, Rudal S/o Guli, Amarjit,
Mohan, S/o Khobhari, Ramchandra, Ram Sundar,
Sudama, Ram pravesh S/o Jagarnath, Fulmati
Devi W/o Jagarnath, Motilal, Chhotelal S/o Dasai
1375

35

1381

Private

Agriculture

0.1303

Kharur (Government)
1381

36

1382

Private

Agriculture

0.0134

Sakali S/o Fulchand
1382
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37 ({1383 Private Agriculture 0.0991|[Rajesh S/o Shivji, Chhangur, Lalan S/o Gulzar,
Musmat Sama Devi W/o Gulzar, Basdev S/o
Ramlagan

1383

38 ||1384 Private Agriculture 0.0911|[Rajesh S/o Shivji, Chhangur, Lalan S/o Gulzar,
Musmat Sama Devi W/o Gulzar, Basdev S/o
Ramlagan

1384

39 ({1385 Private Agriculture 0.0843||Rajesh S/o Shivji, Chhangur, Lalan S/o Gulzar,
Musmat Sama Devi W/o Gulzar, Basdev S/o
Ramlagan

1385

40 ({1386 Private Agriculture 0.0251||Devnarayan, Jay, Binod, Ram Bilash S/o
Vindhyachal, Munna, Kishor S/o Hiralal, Smt.
Bhagiya S/o Hiralal, Suresh, Naresh S/o Ram
Narayan, Dilip, Tuntun S/o Rama, Indresha Devi
W/o Rama

1386

41 (|1387 Private Agriculture 0.0573||Dilip, Pradip S/o Rameshwar, Smt. Malti Devi
W/o Rameshwar, Dhuruw, Vimal, Ramesh S/o
Vishwnath, Parmendra, Niraj S/o Payarelal,
Pawan S/o Dharmendra, Smt. Hewanti Devi W/o

Dharmendra
1387

42 (|1389 Private Agriculture 0.0943||Gorakh Krishna Kumar Urf Madan S/o Gopinath
1389

43 {1390 Private Agriculture 0.2833||Rambali s/o Ritbaran, Smt. W/o Prahalad,

Shankar S/o Kalicharan, Vitandi S/o Ramlal,
Mahngu S/o Guli, Rudal S/o Guli, Amarjit,
Mohan, S/o Khobhari, Ramchandra, Ram Sundar,
Sudama, Ram pravesh S/o Jagarnath, Fulmati
Devi W/o Jagarnath, Motilal, Chhotelal S/o Dasai

1390
44 (11391 Private Agriculture 0.1261|[Subhash, Dhurup S/o Thag
1391
45 1(1392 Private Agriculture 0.1545|[Mushhar S/o Gopal, Subhash, Suresh, Mohan,

Ramesh Rajpati S/o Shivnath, Viran, Dinanth,
Sheshnath S/o Jhulan
1392

46 (1393 Private Agriculture 0.0052||Devnarayan, Jay, Binod, Ram Bilash S/o
Vindhyachal, Munna, Kishor S/o Hiralal, Smt.
Bhagiya S/o Hiralal, Suresh, Naresh S/o Ram
Narayan, Dilip, Tuntun S/o Rama, Indresha Devi
'W/o Rama

1393

47 (1399 Private Agriculture 0.0148(|Satydev S/o Keshaw
1399

48 (1681 Private Nadi 0.1661||River
1681

49 (1683 Private Agriculture 1.6176{|Smt. Sumitra Devi W/o Surendra Gupta (Patta)
1683

50 |[1684 Private Agriculture 0.0635||Birendra S/o Shivji / Patta
1684
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51

1685

Private

Agriculture

0.0573

Rambali, Jagat S/o Shankar, Vikash, Vyas, Dhiraj,
Bhagwati S/o Prabhu
1685

52

1754

Private

Agriculture

0.1359

Munsi, Karim, Salim, Madik, Asgar S/o Hanif
1754

53

1755

Private

Agriculture

0.057

Suryanath, Baijnath, Rajendra Prasad S/o
Bhagwan, Balram, Ghanshyam, Viswas S/o
Durga Prasad, Chandrawati W/o Durga Prasad
1755

54

1756

Private

Agriculture

0.0283

Prabhu, Vinod S/o Chokat
1756

55

1757

Private

Agriculture

0.66

Gaushala Sewarahi, kabja- Shriram Bandan
Dubey Sewrahi
1757

56

1758

Private

Agriculture

0.0965

Sahid, Daroga s/o Ali hasan, Husain, Tufani S/o
Salihasan, Rauf S/o Israiyal
1758

57

1759

Private

Agriculture

0.0515

Musmat Dhuriya Beba Devdhari, Sudama,
Guddar S/o Bahadur
1759

58

1761

Private

Agriculture

0.0284

Dukhi S/o Keshwar, Shivpujan, Shankar, Abhilal,
Budhan S/o Rewdas, Raghunath S/o0 Harhangi,
Godhan, Jagdhar S/o Vanshi, Fali S/o Ghughali
1761

59

1763

Private

Agriculture

0.0404

Sudarshan W/o Patiraj S/o Thag
1763

60

1764

Private

Agriculture

0.0253

Vishwnath, Nagina Sukhram, Mahesh S/o Jaldhari
1764

61

1765

Private

Agriculture

0.0295

Godhan S/o Vanshi, Ambika, Hiralal
1765

62

488

Government

Main Gandak
Canal

0.052

Canal
488

63

489

Private

Agriculture

0.0388

Rambali S/o Rambaran, Smt. Manju Devi W/o
Sharda Prasad
489

64

490

Private

Agriculture

0.0382

Amarjeet S/o Khobhari, Mohan Age 8 Year
Mother Musmat Bhagmaniya W/o Khobhari
490

65

491

Private

Agriculture

0.0369

Shankar S/o Kalicharan
491

66

492

Government

Gandak Canal

0.0249

Canal
492

67

493

Government

PWD

0.028

P.W.D.
493

68

494

Private

Residential

0.1487

Smt. Vidyawati Devi W/o Bala Prasad
494

69

495

Private

Residential

0.214

Mahangu, Rudal S/o0 Gulmi
495
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70

496

Private

Agriculture

0.032

Dwarika, Laxmi, Chandrika S/o Sukai, Baharan
S/o Ramnarayan
496

71

497

Private

Agriculture

0.1497

Mehilal, Chhotelal, Raju, Dujiya, Rakesh, Anhiya
S/o0 Dasai
497

72

498

Private

Residential

0.1809

Jatashankar S/o Narayan
498

73

499

Government

Chakmarg

0.016

Government of Uttar Pradesh/ P.W.D.
499

74

500

Private

Residential

0.0945

Smt. Sushila Devi W/o Krishnadev
500

75

501

Private

Residential

0.0123

Mushar S/o Gopal, Subhash, Suresh, Mohan,
Ramesh, Rajpati S/o Shivnath, Viran, Dinanath,
Sheshnath S/o Jhukhan

501

76

502

Private

Residential

0.001

Nathuni, Sukhal, Keshwar, Mahendra, Yogendra
S/0 Ramdhari
502

77

503

Government

Chakmarg

0.0024

Sadak P.W.D.
503

78

504

Private

Residential

0.0197

Bhola S/o Bala
504

79

507

Government

Naali

0.0208

Government of Uttar Pradesh
507

80

508

Government

Chakmarg

0.0164

Government of Uttar Pradesh
508

81

509

Private

Agriculture

0.0783

Prabhawati W/o Dukhi
509

82

510

Private

Agriculture

0.206

Kashinath S/o Harihar, Shanti Devi W/o
Ramkishun Gupta, Mamta Devi W/o Dharamraj
Gupta, Babita Kumari W/o Dindyal, Radhika
Devi W/o Dinanth, Achchelal S/o Chanchal,
Madan, S/o Harihar

510

83

511

Private

Agriculture

0.1228

Ramnath Bhuichar
511

84

513

Private

Agriculture

0.0087

Chandrawati Devi W/o Rajesh Jaiswal,
Chandrawati Devi W/o Rajesh, Smt. Renu Gupta
W/o Dinesh Kumar Gupta, Salma Khatun W/o
Khusbudin, Sudama Gupta W/o Vijay

513

85

696

Private

Residential

0.0651

Abadi, Nathuni, Shambhu, Brahma S/o Pyarelal,
Musmat Gulabi W/o Pyarelal, Mohan, Chandrika
S/o Bikrama, Vishwnath S/o Ramrksha 696 K/
12.29 Class-6(2)

696

86

730

Private

Agriculture

0.1181

Surendra, Jitendra, Vijay, Ajay S/o Ramnarayan,
Sanjay, Ajit, Rajuranjan S/o Vishwnath, Baburam
urf Rajkumar. Sushil, Sujit, Subhadra S/o
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Suryanaayan
730

87 [|731 Private Agriculture 0.21||Badri, Rajkumar, Butan, Dhurup, Nandlal,
Chhote, Lalmuni S/o Ramdas, Shila Devi W/o
Madan
731

88 (732 Private Agriculture 0.1362||Jagarnath S/o Dipi
732

89 (733 Private Agriculture 0.0692||Ajay, Jitendra, vijay, Surendra S/o Rajanrayan.
Musmat Shakuntla W/o Rajnarayan
733

90 ||735 Private Agriculture 0.0276||Jagarnath S/o Dipi
735

91 [|736 Private Residential 0.1709||Jagarnath S/o Dipi
736

92 ||737 Private Residential 0.0872|[Munna, Kishor S/o Hiralal, Smt. Bhangiya W/o
Hiralal, Dilip, Tuntun W/o Rama, Indresha W/o
Rama
737

93 (738 Private Agriculture 0.0231||Ram Prasad, Rameshwar, Ramashankar S/o
Ghughali
738

94 (738 Private Residential 0.0232||Ram Prasad, Rameshwar, Ramashankar S/o
Ghughali
738

95 ||739 Private Agriculture 0.059(|Jagdamba, Mohan, Govind S/o Baijnath, Smt.
Chanda W/o Chandar, Kashinath, Santlal S/o
Kedar
739

96 ||742 Government  ||Dev Sthan 0.0312||Government of Uttar Pradesh
742

97 ({743 Private Agriculture 0.0322|[Bhola, Harilal S/o Bala, Srikishun S/o Bala
743

98 |((743/1773 Private Agriculture 0.138||Bhola, Sri Kishun, Hiralal S/o Bala
743/1773

99 ||750 Private Agriculture 0.3206||Smt. Prema Devi W/o Chandi, Smt. Godawari
W/o Jatashankar
750

100|751 Private Agriculture 0.11{|Bunhai S/o Dukhi
751

101 ([755 Government  ||Chakmarg 0.02||Government of Uttar Pradesh
755

102|756 Private Agriculture 0.0613||Amawas S/o Fenku
756

103 (|757 Private Agriculture 0.0664{|Omprakash S/o Ramawtar
757

104|758 Private Agriculture 0.0114|[Shumbhu, Vidyasagar, Madan Kumar S/o
Shivmangal
758
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105

759

Private

Agriculture

0.0407

Smt. Sushila Devi W/o Krishnadev
759

106

767

Government

Road

0.0344

Government of Uttar Pradesh
767

107

812

Private

Agriculture

0.002

Ashok Kumar, Ghanshyam S/o Ramchand,
Chandan Kumar, Pradip, Sanjay, Sudami S/o Om
Prakash, Rajendra

812

108

813

Private

Agriculture

0.099

Surendra, Abhimanyu, Lalan Kumar S/o Shambhu
Sharan, Smt. Girja Devi W/o Shambhu Sharan
813

109

814

Private

Agriculture

0.0137

Surendra, Abhimanyu, Lalan Kumar S/o Shambhu
Sharan, Smt. Girja Devi W/o Shambhu Sharan
814

110

815

Private

Residential

0.008

Jatashankar S/o Narayan, Basdev S/o Jamuna
815

111

816

Private

Residential

0.012

Devnarayan, Rambilash, Jata, Binod S/o
Vindhyachal, Munna Kishor S/o Hiralal, Suresh,
Naresh S/o Ram Narayan, Dilip, Tuntun S/o
Rama Indresha Devi W/o Rama

816

112

817

Private

Residential

0.012

Nandlal, Madan S/o Harihar, Dinanath S/o0 Doma,
Jagarnath S/o Dipi, Kashinath S/o harihar
817

113

818

Private

Agriculture

0.0835

Singhasan, Pintu S/o Kailash
818

114

819

Government

Naali

0.016

Government of Uttar Pradesh
819

115

820

Private

Agriculture

0.0041

Indresha Devi W/o Rama, Tuntun, Dilip S/o
Rama, Kishor, Munna S/o Hiralal
820

116

824

Private

Residential

0.0092

Babulal, Nathuni S/o Ad, Musmat Jagiya W/o
Baburam
824

117

825

Private

Agriculture

0.0533

Munna, Kishor S/o Hiralal, Smt. Bhangiya W/o
Hiralal
825

118

826

Private

Residential

0.0322

Sunil, Rakesh, Pawan, Karan S/o Mahatam, Mira
Devi W/o Mahatam
826

119

840

Private

Residential

0.0823

Village Assembly (Abadi)
840

120

861

Government

Road

0.1556

Government of Uttar Pradesh
861

121

867

Private

Agriculture

0.0196

Yasin, Sahid S/o Samsuddin
867

122

868

Private

Agriculture

0.0242

Aarti Devi W/o Jiut
868

123

869

Government

Chakmarg

0.0046

Government of Uttar Pradesh
869
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1241(870 Government  ||Navin Parti 0.019||Government of Uttar Pradesh
870

125(1871 Private Agriculture 0.1734||Krishna Murari S/o Baijnath
871

126|872 Private Agriculture 0.0194|[Suresh, Naresh S/o Ram Narayan, Champa Devi
'W/o Ram Narayan
872

127|883 Private Agriculture 0.0189||Ajit, Rajuranjan, Sanjay S/o Vishwnath, Baburam
Urf Rajkumar S/o Niraj
883

128|884 Private Agriculture 0.0522||Abhimanyu, Lalan Kumar, Surendra S/o
Shambhusharan
884

129|885 Private Agriculture 0.1317||Omprakash, Rajendra, Ashok Kumar, Ghanshyam
S/o Ramchandra
885

130|886 Private Agriculture 0.214(|Paras S/o Sharwan, Smt. Kanti Devi W/o Paras
886

131|887 Private Agriculture 0.413(|Surendra, Jitendra, Vijay, Ajay S/o Ramnarayan
887

132|888 Government  ||Chakmarg 0.0115||Government of Uttar Pradesh
888

1331|889 Private Residential 0.1505|[Mukhi S/o Gaya, Shankar, Sitaram, Dinanath S/o
Sharvan Pahwari, Baijnath, Dudhnath, Shivji S/o
Shyamlal, Jgarnath, Dhuruv S/o Shivpujan, Smt.
Jagarniya W/o Mukha Rajendra S/o Nagendra,
Musmat Usha Devi W/o Mohan
889

1341|890 Government  ||Naali 0.03||Government of Uttar Pradesh
890

135(|891 Government  ||Chakmarg 0.0362||Government of Uttar Pradesh
891

136|892 Government  ||Chakmarg 0.004(|Government of Uttar Pradesh
892

1371921 Private Agriculture 0.0082|(Surendra, Jitendra, Vijay, Ajay S/o Ramnarayan
921

138 ((922 Private Agriculture 0.0237|(|Butan, Dhurup, Nandlal, Chhote, Lalmuni S/o
Ramdas, Shila Devi W/o Madan
922

1391923 Private Agriculture 0.1139|[Narsingh Prasad Singh
923

140 (/1924 Government  ||Chakmarg 0.0077[|Government of Uttar Pradesh
924

141((925 Private Agriculture 0.1687(|Basudev S/o Jamuna
925

142 (|1926 Private Agriculture 0.2129||Awadhesh S/o Surendra, Jagarnath S/o Gaya,
Musmat BudhiyaW/o Surendra, Ranjan, Sanjay
S/o Surendra, Budhiya Mata
926




[T &% 3(ii)]

ATLT T TSI ; STHTETIOT 21

143

927

Private

Agriculture

0.6544

Mahendra, Swaminath, Mahanth, Harikishun S/o
Jai Govind Thakur, Narayan, Rajendra, Shambhu,
Rampritsarwan S/o Sri Kishun, Smt. Kabutari
W/o Shital

927

144

928

Private

Agriculture

0.2224

Lalan S/o Shital, Smt. Kabutari W/o Shital
928

Tota1|| 15.5443||
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